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enact suitable legislation for regulation and control of 
ground water development. 

(6) Formulation of a Centrally Sponsored Scheme to 
assist the States In artificial recharge of ground 
water. This scheme Is at consultation stage. 

[Eng/Ish} 

World Bank A •• I.tance 

577. SHRI CHANDRESH PATEL: Will the PRIME 
MINISTER be pleased to state: 

(a) whether any loan has been provided by the World 
Bank to the State Governments of Gujarat, Maharashtra and 
U.P. to undertake water management projects in State recently; 

(b) if so, the details thereof; and 

(c) the progress made by each Stata to achieve the 
target fixed for completion of work? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) No Sir. 

(b) and (c) Do not arise. 

Kalla.h Man.arovar Vatra 

578. SHRI SRIRAM CHAUHAN: 

SHRI SHEELA GAUTAM: 

SHRI RAMESHWAR PATIDAR: 

SHRI RAMANAND SINGH: 

SHRI PANKAJ CHOUDHARY: 

SHRI PRABHU DAYAL KATHERIA: 

SHRI RAJENDRA AGNIHOTRI: 

Will the PRIME MINISTER be pleased to state: 

(a) whether China is willing to opan a motorable route to 
Kailash-Mansarovar in Tibet; and 

(b) If so, the progress made In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) and (b) The possibility of 
providing an altarnative route for the Yatra has baan under 
discussion with the Chinesa side since 1993. 

We have propoaed altarnative routes through Shlpki La 
(Himachal Pradesh) and the Demchok route through Ladakh 
(Jammu and Kashmir). The Chinese side have Indicated that 
our proposals for alternative routes are under consideration In 
consultation with the local authorities in the Tibet Autonomous 
Region (TAR). They have cited difficulties in opening new 
routes on the grounds that it would involve traval ovar much 

longer distances over difficult terrain with poor road conditions 
and lack of propar infrastructure for accommodation and 
communications. They have also axprassed the view that 
devalopment of Infrastructure In these remote areas would not 
be an easy task and building facilities for alternative routas 
could take a long time. It could lead to a substantial escalation 
in the fee chargad from Indian pilgrims (currantly frozen at US 
$500 per pilgrim until the year 2000 A.D.). 

On the India side Government are willing to consider all 
possible routes, including the motorable option, taking Into 
account the availability of Infrastructure, logistical facilities and 
other relevant factors. Our efforts to open a new route are 
continuing. 

Irrigation Projecta In J • K 

579. SHRI VISHNU DATI VAIDYA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether some projects of the National Water 
Management are under Imp lamentation in tha State of Jammu 
and Kashmir at present; and 

(b) if so, the details thereof alongwith the date of 
Implementation, cost of each project and the total area of land 
which Is likely to be Irrigated after the completion of the said 
projects? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) No, Sir. 

(b) Does not arise. 

Sardar Sarovar Dam 

580. DR. VALLABH BHAI KATHIRIA: Will the PRIME 
MINISTER be pleased to state: 

(a) the present status of construction of Sardar Sarovar 
vis-a-vis the progress on upstream R • R works; 

(b) whether the Sardar Sarovar Dam did not attain an 
obligatory minimum water level of 110 metre so far; 

(c) If so, the reasons therefor and the time by which It is 
likely to attain the prescribed water level; 

(d) whether the Government of Madhya Pradesh has 
been extending its cooperation for the resettlement of the 
oustees of tha project; 

(a) If so, tha details thereof; and 

(f) if not, the other measures being taken by the Union 
Government In this regard? 

THE MIIIIISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) At present, effective 
height of the Sardar Sarovar Dam Is being maintained at 
EL81.5m. The progress upto 15.10.1998 on upstream Resettle-
ment and Rehabilitation at the full height of Dam Is as under: 
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._---_ .. _-----------------
State 

Guiarat 

Maharashtra 

(a) In Guiarat 

Total Number of 
Project Affected 
Families (PAFs) 

4600 

999 

(b) In Maharashtra 2114 

Madhya Pradesh 

(a) In Guiarat 14124 

(b) In Madhya Pradesh 18890 

Total 40727 
- ------------_. 

Total Number 
of PAFs 

Resettled 

4452 

684 

1515 

2983 

733 

10367 

(b) and (c) A minimum water level of 110.63 metre with a 
dam height of 112.5 metre is necessary to derive partial 
benefits of irrigation and power. However, In view of the 
Supreme Court orders of 5.5.1995 on the Writ Petition of 
Narmada Bachao Andolan raising ofthe spillway blocks beyond 
the effective height of 81.5 metre has not been possible so lar. 
An Interlocutory Application of the Government 01 GuJarat Illed 
on 9.12.1996 seeking permission to raise the effective height 
of the spillway portion 01 the dam from the present level of 81.5 
metre to 85 metre is still pending belore the Hon'ble Supreme 
Court. The matter was last heard on 24.11.1998. 

(d) and (e) Since the last meeting 01 Review Committee lor 
Narmada Control Authority held on 13.11.1996, the Resettlement 
and Rehabilitation Sub-group has held 8 meetings. the 
Rehabilitation Committee has undertaken 4 visits to Rehabi-
litation and Resettlement sites. Besides 3 Inter-State meetings 
of Madhya Pradesh and Guiarat Field Officers to resolve 
operational field level difficultias coming In the way 01 smooth 
Implementation of Resettlument and Rehabilitation Programmes 
have already been held. 

(f) Does not arise. 

TV Transmitters In Orls.a 

581. SHRI BHARTRUHARI MAHTAB: 

SHRI RAMA CHANDRA MAlLlK: 

Will the PRIME MINISTER be pleased to state: 

(a) the capacity 01 TV transmitter at Bhubaneswar In 
Orissa State and the areas covered by it; 

(b) whether the Government propose to set up some 
new TV transmitters in Orissa particularly at Naraslnghpur; 

(c) II so, the details thereof, Iocatlon-wlse; 

(d) whether the Government also propose to increase 
the capacity 01 any transmitter In the State; and 

(e) II so. the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

INFORMATION AND BROADCASTING (SHAI MUKHTAR 
NACVI): (a) Whereas Bhubane8war lies In the coverage range 
01 High Power Transmitter (HPT) 00-1 Cuttack providing 
national network and regional programmes, a low Power 
Transmitter (lPT) ~O-II is functioning at Bhubaneswar and 
providing metro network service In the cove,age range 01 about 
20 kms. Inclusive of Iringe service range. 

(b) Ves, Sir. An lPT at Narasinghpur Is already 
functioning since April '95. There Is no proposal, at present, to 
set up another transmitter at Narasinghpur. 

(c) A statement is enclosed. 

(d) and (e) Ves, Sir. Schemes forralslng the power 01 HPT, 
Sambalpur lrom 1 KW to 10 KW and upgradatlon 01 LPTs at 
Behrampur and Sambalpur (0011) to HPTs are, at present. 
under various stages of Implementation. 

Statement 
.. ---_._---------

Existing TV Transmitters 
In Orissa 

Under Implementation 
TV Transmitters In Orissa 

---- _ ...... _--_._----_ .. __ .. _---_._-- --
2 

------.---.. -------
PPC 

Bhubaneshwar 

Sambalpur (In!.) 

HPT 

Baleshwar 

Bhawanlpatna 

Cuttack 

Sambalpur 

Cuttack (0011) 

LPT 

Anandpur 

Angul 

Athamalik 

Balanglr 

BaUapal 

Banapur 

Bargarh 

Barlpada 

Behrampur 

Bhadrak 

BhanJanagar 

Bhuban 

PPC 

Bhawanlpatna 

Sambalpur (Pm!.) 

HPT 

LPT 

Sambalpur 

Behrampur 

Behrampur 

Sambalpur (0011) 

Nayagarh 

TusharalSalntala 

Karanjla 

Rajgangpur 

Blrmltrapur 

Kh.rlar 

Similguda 

Jalpar. 

Gondlya (Kapllas) 

Kulad 

Chiklti 
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